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First Report of Committee on Private Members bills and
Resolutions

First Meeting of Committee on Private Members Bills & Resolution was held on
Monday 22" June 2015 at 3.00 P.M. in the Chamber of Hon’ble Speaker, Delhi
Legislative Assembly

The Committee was apprised that as per the provisional calendar of sittings,
Friday, 26th June, 2015 has been allotted for private members business.

| Private Members Resolutions:

The Committee was apprised that 10 Notices of Private Members Resolutions
have been received in the Assembly Secretariat till date.

The Committee was also apprised that the last date of receipt of notices of Private
Member’s Bills & Resolutions for Friday the 26'™ June, 2015 was 19" June, 2015 up to
3.00 P.M.

Balloting for Resolutions to be taken up on Friday, 26" June, 2015 was held on
19" June, 2015 and the following Resolutjons received priority:

Friday, 26" June, 2015

S.No. Name of Member Text of Resolution

L. Sh. Jagdish Pradhan This House resolves that the basic facilities be
immediately provided in the unauthorised
colonies for their regularisation.

2. -Sh. Sanjeev Jha This House resolves that the Delhi Development
Authority be transferred to the Delhi Govt.
immediately.

3. Sh. Jarnail Singh In view of the possibilities of situation like

(Rajouri Garden) emergency in the present scenario even after a

long period of independence, this House resolves
that the Govt. of India should take appropriate
steps for strengthening and betterment of the
federal structure & democratic setup by making
necessary amendments in the constitution to
prevent such situation.

I Authorization to present the Report of the Committee:
The Committee authorized Sh. Dinesh Mohaniya and in his absence Sh. Shri Dutt

Sharma to present the report in the House.
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De“lcllli (Ram Niwas Goel)
22" June 2015 Speaker & Chairman
' Committee on Private Members Bills & Resolutions



